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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH

@EALEEECEEEE0a |
' Commerci~1 Goi plex(BDA),
Indiranagar, ,
Bangalore - 560 038
| Dated : b-1-€7
APPLICATION NO ___ 459 _/8t(F)
W.P., NO N /
Applicant .
Dr D.M. Rae V/s The Director, CCRH, New Delhi & 2 Ors
|
To

1. DOr D.M, Rao
Assistant Ressarch Officsr in ,
Clinical Ressrach Unit Fo—
Central Council for Ressarch in Hemeopathy
Udupi |
Dakshina Kannada

2, Shri S. Prakash Shetty \
Advocats
No. 11, Jesvan Building '
1st Floor, Kumara Park East
Bangalera - 560 001

|
Subject: SENDING COPIES OF CRDER PASSED BY THE BENCH
|
Please find enclosed herewith the copy of ORDER/&dxéx%/
y XIGDPBKMOOPBERX passed by this Trlbunal in the above said

7 Jr)application on 1-7-87 .
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Encl : as above



IN THE CENTRAL nx:‘lpmxuxs'rnn'rxvs
TRIBUNAL ADDITIONAL BENCH,

BANGALORE
ORDER SHEET
Application No __ 1S9 of 1987 (F)
Applicant . Respondent
Dy DM, Rao The Diveec\sy, ccRH & 2 OV A
Advocate for Applicant Advocate for Respondent
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Date Office Notes | Orders of Tribunal

IksPvc/LHARM(A) N
jL.7.1987. ‘
I ™ b Erfin i

| Applicant by Shri Prakash Shetty.
hq files a memo praying for permission
[to withdraw this application for the
keasons stated therein, Pemmission
[sought for is granted. '

Application is rejected as with-

rawn., Parties to bear their own costs.
[
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